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the Statement of Objects and Reaaoru;; 

''The Government of Go., 
Daman and Diu are now under-
t.aking legislation to reorganise 
the civil courts in the territory on 
the pattern obtaining under the 
Bombay Civil Courta Act." 

It. is not possible overnight to change 
1IIe cntire system and extend all law. 
to Goa. 

Shri Bari Vishnu Kama&h; Why not 
pl'ovide that every order so made 
-"all be laid before Parliament? 

SII.ri laraaatha Rao: That provision 
ia there in every Bill that is passed by 
this House. It is not a new clause. 

Sbrl HarI Vishnu Kamath: Sir, On a 
point of order. You will please re-
collect that it has been decided by the 
House times without number that 
whenever a Bill confers powers on the 
Central Government to make orders 
or rules such orders or rules should 
be laid before Parliament and be sub-
ject to approval or modification; their 
&hey would be eRective. That is not 
followed here. I do not know why It 
b ... been departed from. 

IIr. Depaty"spe.ker: II is not a 
nIllHllaking power. There is no point 
<!Il order. The question is; 

'"l'hat the Bill be passed". 

The motion was adopted. 

1& .• bu. 

KOTlON RE: SUPPLY AND PRO-
DUCTION OF CHEMICAL FER-
m..IZERS 

IIIIri P. Veallatuabbalab (Adonil: 
1 beg to move· 

''Th.at this Houae takes note of 
!be statement of the Minister of 
Petroleum and Chemical. regard-
ill, 8upply and production of che-
mical fertilizers, laid on the Table 
Of the Rous" on the :nth Aucust. 
1881." 

Mr. Deputy-Speaker, Sir, I wanted 
to move this motion to bring to the 
notice of hon. Members and also the 
Government the importancp of pro-
duction of fertilizers and the vital role 
it plays in increased agricultural pro-
duction in the country. Fertilizer to 
agriculture is like steel to industry. 
In an agricultural country like ours, 
he ~ the per-acrl" yield is low, supply 
is short of demand and population ia 
increasing rapidly, the production of 
fertilizer assumes grt'ah'r importance. 
The high per-acre yield in countrl .. 
like USA and Japan Is obviously due 
to higher con<umption of fertili.er. 
In the present context of OUr facine 
two unscrupulous enemies who are 
eager to commit aggression and grab 
our territory, it is quite e •• entlal that 
We should giVe supreme importance to 
our defence requirements and e en~ 

production. At the same time, in 
order to keep this country •• If-.uJllci-
pnt and also to have an uninterruptell 
supply Of foodgrains to our jawano 
who are fighting a valiant battle on 
our frontier, it is all the more n_-
sary that We take .teps to hive 
incrpaRed agricultural production. 

It assumes added significance when 
We consider the attitude of big powers, 
even thOSe which have earlier prom iI-
~  assistance to India. They haVe no 
hesitation to equote us with Pakistan. 
Even when It is a question of econo-
mic aid. they say that they have to 
consider deeply whether they can give 
economic aid when there is armed. 
conllict between India and Pak.istan. 
So. we have to ensure thaI we no 
longer depend on any foreilln country 
for our food. We cannot b" at the 
mercy of foreign countri ••• eapecially 
when we have got the wherewithal 
and tho neoessary potentialities to 
!nere •• e our agricultural production 
and make this country aelf-Iufllcient. 

In this context. I would say tb.t 
fertilizer productinn pia)" an impor-
tant role since it is an important Input 
for increaaed agricultural productloll. 
Like water and good aeed, fertilizer I .. 
adequate quantity Rnd in right time 
will Co • lonll ... y In increaalng OlD' 
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aaricultural production. especially in 
tIIose are.. where there is irrigation 
potential. So far as our deficit in food-
IJ"BinB is concemed. it is only t mil-
lion tons so far in rice and about 
• million tons in wheat. In a vast 
country like ours if we make a deter-
mined etrort it will not be dilllcult to 
ach;eve Belf -su/llciency". 

So (ar as our performance in the 
.etting up of fertilizer faelories for 
production of fertilizer is concemed. 
we had a clisappointinll and SalTY 
picture. in the Third Five Year Plan. 
U we refer to the Midterm Appraisal 
01 the Third Plan it has been clearly 
admitted by Government itself that 
.... this front there has not heen rub-
.tontial progress and fertilizer pro-
ductiun had received a set back. So. 
it i. necessary that we should bestow 
our attention to see that this backlog 
10 got over and we are oble to pro-
duce enough fertilizer at least during 
the Fourth Plan. if not during the 
Third Plan itself. 

The fertilizer industry, which is a 
booic industry, has bPen entrusted to 
the private sector, apart fromt some 
""dertakings in the public .edor. 

t~~~(~ : 

>P:r : ~  "" ~ ~ I ~ if ~
'!f!r iI'\fl' t 1 
Mr, DePllly·Speaker: He may re-

sume his •• at. The bell i. b..ing 
rung ...... Now there is quorum. He 
might continuo hi. speech. 

Shri 1'. VeDkata ..... balah: 1 would 
li.k.e to give some statisUcs to show 
how we were not able to achieve the 
target during the Third Plan. As 
against an Installed capacity of I mil-
lion tonnes and production target of 
800.000 tonnes of nitrogen the actual 
installed capacity of nitrogen was only 
386.550 tonnes and th" production only 
~  lonnes. The hon. Minister 
has mentioned in the statem""t that 
he laid on the Tabl" that If we attain 
""If·sufficiency in f"rtilizer production 
We can ~ import of fmill.".. to 

mica' ~ e ti i :e  (M) 

the "xtent of Rs. 26 erores aDd food-
grains to the extent of Rs. 78 erorea 
per year. This is the estimate made 
by the hon. Minister himself. That' 
shows what an important part fertili-
ser production plays in our economy. 

In order to make an assessment of 
the !>'-'l1otmance Df 'both the public and 
th" private sectors We must draw cer-
tain concl usions a'Dd make a ri«bt 
assessment so that it may help U8 in 
our future programme of installat,iOD 
of public and private .ector proj_ 
in the country. Sindri ha. been our 
major public sector project. We had 
high hopes Of its production as al.o 
of its important rol" in supplying f!!r-
'tilisers to the agriculturists. It has got 
an installed capacity of 117,000 tonnes, 
but it has seldom reached the produc-
tion target of 90,000 tonnes. This is 
not due to any other difficulty but 
mainly due to administrative lap ..... 

1 would like to quote in this connec-
tion the comm"nt. made by the Public 
Undertakings Committ"e in their 
Sixh Report submitted to the Third 
Loll: Sabha. They say:-

"In evidence, th" Committee 
were informed that iot had been 
pointed out to Government that 
Sindri Unit was losing a prodU<'-
tion of 20 tons ot ammonia per 
day (Valued at Rs. 15.000) du" to 
delay in allocation ot foreign ""-
change for th ... additional machi· 
nery worth Ro. 20 lakhs. and 
nothing hOd beI!n done. The 
exchange was e e ~e  only 
rec"ntly and the "actual ordl!r 
in Septemb"r, 1964. It was "xpec-
tl!d that the additonal producers 
would be commissioned in the-
second quart"r of 1966.··. 

Another comment th"y mad. is:-

'"The Committee regret to 
oberve that there baa been a 
delay of about 3 years in pl.cine 
orders tor additional equipm"nl 
reconunended by an Expert Cam-
mittoe far the Sindri Unit as far 
back ... 1961 BDd that it ",oulli 
tab anoth... 2 ye... be o ~ it ill 
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actually installed. There has been 
delay on the part of tha Corpora-
tion iD decidin, on the equipment 
to be Installed, Thereafter Gov-
ernment took Ii years to rplease 
toreilD euhanee. Jt II difficult 
-. the CommioUee to appreciate 
why it was not poaible for Gov-
enunent to arrange foreign ex-
ehange worth Rs. 20 lakhs which 
could bave saved lOllS In produc-
tion of fertilizers worth Rs. 10 
erores by March, 1884 alone as also 
avoided their imports. It is clear 
that the need for additional 
m..,hinery was not fully compre-
hended and the matter was not 
given the serious consideration 
that it dpserved.". 

That is the comment made by the 
Public Undertakings Committee about 
Sindri Fertilizers. 

The second project i. Nanga!. The 
decision to establish this factory waR 
made in July 1955 and its original 
capacity was 70,000 tonnes but it was 
subsequently raised to 80,000 tonnes. 
It was expected to go into production 
in 1959 and reach its rated capacity 
in 1962. Even this also had signally 
failed and I will quote from the Report 
of the Public Undertakings Com-
mittee so far 8S this project is con-
cerned. They say:-

"It would Ibus be seen that the 
Corporation took about 6 to 7 
years to erect and commission the 
fertilizer al1d heavy water plants 
at Nanga!. Even atfer the con-
sultants were selected, Ibe time 
taken works out to 41 and about 8 
years respectively. From the date 
of award of contract for the fertili-
zer and heavy water plants it 
took about 3* and 4 years respec-
tively. The delay In erection re-
sulted In an additional expendi-
ture of about Rs. 15 lakhs on 
departmental charges alone.". 

That i. the comment made by Ibe 
Committee. There are several inst-
ances so far as thae public aector pro-
jecbr are concerned. But, at the oame 

time, I do not mean to say that thew 
~i .. should not be let up In tile 
public sector. What 1 want to _ 
upon and allo brin, to the notice aI 
Government is that there should be 
lome alertness aDd administrative efB· 
dency in the working of thele public: 
Sl'ctor projl!<'ts are concerned. Fer-
tilizers is our basic need for agrical-
tural production and any delay or 
lapse or Ineftleiency on the part of any-
body, whether It be a governmental 
agency or a private agency, will be a 
great disservice to the nation. 

ComIng to private lector projects, 1 
do not want to go into Ibe details of 
everyone of those projects but I would 
only lay that except for one or two 
projects that were licensed in the pri-
vate sector, some at the Projecu were 
either surrendered or were not taken 
up seriouely while some of them 81'11 
thinking of changing the entire pattern 
of the setting up ot that project. TIle 
Minister of Petroleum and Chemkal8 
has also been saying that there h ... 
been a rethinking so far a. the lettin, 
lip of fertilizer factories is concerned. 
He says th.t a revolution has taken 
plaCe and from coal base now naphtba-
baSl'd industries are going to be set up, 
KOi haludam is one such unfortunate 
project which did not have tbe proper 
attention of the Government. The 
difficulty in acquiring foreign exrhanl" 
has delayed it more than what it waa 
required to be. Now the whole project 
is going to be changed. I am told, from 
coal bas" to naphtha bale and I do 
not know when it is gOing to be : ~  

cuted. 

Then, about Trombay, which allo ioo 
a public sector project, It. perfonnanee 
also was o~t unsatisfactory. So 
many years havp passl'd &ecau." there 
was some dispute regarding the 8uppl,. 
of electricity. h~ loe-ation of the site 
of another public .ector project like 
Namarup was not made properly with 
the result that the whole project had 
to be delayed for.o many yea ... 
These ar(" ull public sector ( ~ 

which I am mcntionin,l. Thert' are 
liome other factories also. 'ftIerrp are 
two factories tbat are goina to b .. com-
mi •• ioned in Kola. I do not wanl \0 
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reiterate and re-emphasise but I only 
wish to .ay that there has not been 
proper co-ordination and planning. 

Coming to the Fourth Plan Schemes, 
1 am glad anet happy that the Minis-
ter has taken' it up in Tight earnest. 
He has realised the importance as also 
the necessity for putting these projects 
into immediate production and, thus, 
save much of the foreign exchange 
apent not only in buying fertilizers 
but also in importing foodgrains. The 
Fourth Plan envisaged and it was told 
10 the House by the hon. Minister 
that he is going to plan for projects 
Of 2.3 million tonnes capacity. Of the 
2.25 million tonnes capacity fertilzer 
factories, he says, one million tonnes 
capacity fertilizers factories have 
already been committed and some ot 
. the others are in the proposal stage, I 
would only say in this connection 
·that when a fertilizer factory is ,oinK 
to be set up, proper planning and 
proper co-ordination must be taken 
into consideration. We should not 
commit mistakes that we have com-
mitted earlier the result of which we 
Bre now reaping. I would say that 
the selection has to be made not only 
'on the basic materials available in the 
area but also on the needs of the 
local agriculturists and the people 
. who want it to a maximum extent 
'when compared with other areas. 

I would say. Andhra Pradesh is one 
oof the States which consumes the 
maximum quantity of fertilisers in 
the country. It consumes one-llfth 
.of the fertilisers in the country and 
.it occupies the first place in the con-
.trumplion of fertilisers. SecondlY, 
that is the only State which uses 
:r"rtilisers on the irrigated area and 
it i. the State where a large ;rriga-
tion potential has been created. There 
has been a phenomenal increase, be-
eaUR of the construction of the pro-
jects like N agarj unsagar and Tun ga-
bhadra projects, from 8 million acres 
of irrigated land to 13 million acres 
of Irrigated land. 

of 80.000 tonnes of fertilisers lire 
being produced in Coromandal ferti-
liser factory and another 60,000 tonn"" 
are supposed to be produced at Kothll-
gUdam fertilisers factory the com-
missioning of which is undoubtedl7 
doubtful and it may be delayed for 
some more years. 1 only say that all 
these to ~ must "be borne in mind. 

Another factor which I would· like 
to emphasize is that in Andhra Pra-
desh there is naptha available in 
abundant quantity and, secondly, the 
phosphate which is an imported 
material has been found out in Srun-
gavarapukota of Visakhapatnam dis-
trict. So, these two basic materials 
which are e.sential for the produc-
tion of fertiliser are found in that 
part of the country. The Govern-
ment has rightly selected certain 
places for the construction of one or 
more fertiliser factories. For ins-
tance I am happy that in my neigh-
bo i~  State of Madras, there are 
three or four fertiliser factories. I 
am happy about it. There is the 
Neyveli factory which has got a pro-
duction capacity of 70,000 tonnes and 
also a new factory that is to be start-
ed in Madras will have a capacity of 
175,000 tonnes and that of i t~ 

sector project at Ennore which is hav_ 
ing a capacity Of 8000 tonnes and 
there will be an additional production 
Of 8000 tonnes in the second Btage. 
Likewise, Andhra Pradesh alBo re-
quires such a factory in public sector 
though not of that size of 17500 tan-
nes but at least of a medium size 
which will be able to meet the re-
quirements of the farmers. 

The remaining part of fertiliBers 
that are proposed to be supplied, that 
are required by the Andhra State, 
are to be supplied from Cochin. Mad-
ras and Goa and two of these placM 
are far-flung places. 

What is the produetion Of fertili- 1Ir. Depat,-Spealrer: He should 
___ In Andhra, Pradesh! A quantitJ conclude now. 
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8brl P. Venkatasubbalah: In my 
ClOIlcluding remarks, I would only 
request the Government that in plan-
ning our projL'Cts and also in expedi-
ting the production capacity of thesr 
fertiliser plant. sufficient care must 
be taken and also there muat be a 
sufficient supervision on the perfor-
mance of the private sector projecta. 

J would also .uggest to the Gov-
emment that there muat be a standing 
reviewing committee which will go 
into the production aspect of all these 
factories and see that we reach the 
anticipated target, as the Minister 
anticipated, at the end of the Fourth 
Pian which wllJ give us adequate 
quantity of fertilisers to increase 
agricultural production and also see 
that our country attains self·sulll-
cieney in foodgrains and also in other 
agricultural commoditi'es. 

1Ir. Deputy·Speak .... : Motion mov-
• d: 

"That this House takes note of 
the statement of the Minister of 
Petroleum and Chemical. regard· 
ing .upply and production of 
chemical fertilizers, laid on the 
Table of the House on the 27th 
August, 1965." 

8brimatl 
(Barh): I beg to move: 

'"nIat in the motion, -

add at the end-

8 ..... 

"and recommends that neces-
sary stePs be taken to negotiate 
another international agreement 
on the lines of PL. 480 agre&-
ment far the Import of fertilisers 
.... ";'pee-payment bali .. " 

IIhrl Warior (Trichur): Mr. De-

puty-Speaker, Sir, a more appropriate 
C'OInment cannot be made on the 

lllatement made by the Minister of 
. Petroleum aDd Chemicals than quot· 
mg from the weekly Commerce of 

14S6(A1)LS-'1. 

the 4th September, 1985. I quote: 

''The ftrst thing that strikes one 
after reading this statement i.. 
that mueh of the planning on the 
projects chosen for the Third 
Plan was mere paper work, in thal 
no serious feasibility study at the 
technical level had preceded them. 
This is evident not only from the 
extremely poor progress made in 
establishing production capacity 
but from the abandonment of 
some of the projects as unworthy 
of being pursued. Meanwhile, 
the resources railed for th_ 
projects have been utilised for 
""mcthing else; they have ~ 

bably been devoured by the 80 
called non-Plan expenditure." 

H this i. the state of affairs, mudl 
comment Is nO( called for. The Goy-
emment has only to rectify thOlle 
znistakel which they have already 
committed In planning, in ",",ecutiOll, 
In production, In marketing, In d • 
tributlon and In consumption alia . 

.t\ I"" ... ~: ~ 91Pr 
~  i 'Iiror qy ~ I 
Mr. Depat,..apeaker: The bell i8 
being rung . Now there • 
quorum. The hon. Member may 

continue. 

SIIrI Warlor: Here, I would alsll 
like to quole the comments made by 
our own Parliamentary Committ..-
on PubUc Undertakings. In It I lat_ 
Repart on the Ferliliser CorporatiOD 
of India, it hu revealed 10 m8lU' 
factors which haVe already contribu,"" 
ed to the failure of the Government 
in achieving the targets of the Third 
Plan. Much of that ha. already beea 
described by my hon. friend. Shri P. 
Venkatalubbaiah. In thi. RepoJ"&, 
It i. revealed that Sindrl made a 
loss of R... 10 erares between 
1959 and 1984 for the mere reason that 
the Government refused the forcigD 
el[(!hange to purchale certain machi· 
nery worlh only about lb. 20 lakha. 
Instead of spending lb. 20 lakh, at 
the appropriate time, the Government 
lost RI. 10 crores betwem 195t IJIII 
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1964, tbat is, in five years. What I. 
the use of OUr crying in the wilderneu 
fOr the failure 01 tile Government to 
reacll the target? Sindri is a public 
lector undertaking and it is tile Gov-
ernment's business to see tIlat this 
unit gets wllatever foreign excbange 
la neceuary for It in tbe proper time. 
There is the question of priorities and 
it is surprising tllat tile Government 
cannot decide tllen and tIlere wllieh 
priority should be given to wbicb unit 
and for wbich production. It has 
faile4 mi.erably. 

Again, the expansion scheme and tbe 
rehabilitation Icheme of tile Slndri unit 
la estimated to cost Rs. 15.11 crores and 
if that is implemented the resultl will 
come only in 1970, tIlat is, mucb alter 
tile Third Plan. The Committee has 
al80 pOinted out defects In planning 
and execution of ferilliser plantl of 
Trombay, Namrup, Gorakhpur and 
Korba. We always suspect that when 
tile decision to locate a particular unit 
is to be taken by the Government, the 
political considerations wei,h more 
tIlan tile technical experts advice. 

It i. beca use 01 this that man,. a 
time the Government had to change 
tbe location, that many a time til. 
Government had to change tile decl-
Ilion they had taken earlier, and from 
this factor alone we come across much 
loss .. not only in production but also 
In the cost of establishine them. 

Then there Is the complaint that the 
Corporation did not develop adequate 
managerial talentl. We had the ex-
perience Of establishing unitl In Slndri 
as well as in Nanga!. We can under-
stand that, In the initial sta",s, our 
people were not technically qualifled 
to manage those thinp, but tile Gov-
ernment could haVe made use 01 the 
previous experiencea and seen that the 
.. ery lame mistake. which were rom· 
mltted earlier were not repeated at 
least In connection with tile eatablish-
ment of the factories which were 
established later. Thl..... not done 
by the Government and tIllll is a great 
eamplalnt which hu been made by the 
Committee. 

There Is also anotller source of mate· 
rial which we have come across, i.e .• 
tile study made by the Institute of 
Applied Economic Research in Delhi. 
This institution is headed by no less a 
person than Dr. P. S. Lokanatllan, who 
is an expert on economics. This study 
has also revealed many factors which 
have gone to contribute to the failure 
of the Government in reachin, the tar-
,etl. Under '"l'he factors dectlne 
fertiliser consumption-problem and 
policies" they say til.!' adequate ~ e i  

facilities are not ,iven, high prices are 
tIlere and the distribution and market-
in, system are defective. It th.,... 
detects are not removed tIlen there is 
no way out for the Government to ful-
fil either tile tar,etl or the necessities 
for aUf agricultural production. Even 
if the Government can produce suffi-
cient quantity of fertilisers that i. 
needed, tIlere are otller handicaps; for 
Instance, tile agriculturistl are not al-
.... ays taking to fertilisers because 't! 
the risks involved; suppose they Ipenil 
some money on using fertiliser In agri-
culture and final)'· the crop fails, thea 
tIlere is the added 10.. of the money 
spent on fertilisers. In order to meet 
that, the Government should have 
taken some pOlicy decision and shOUld 
have made crop Insurance and other 
schemes available for tile .,rlcult ur-
isis. This has not been done. There 
are 60 many other small pointl like 
this. 

The Government have failed miser-
ably even In respect of what little "' .. 
hav" already. For instance, tIlere is • 
factory at alwaye, which Is ve:-y ",ell 
known as FACT. This factory is based 
on sulphur which Is imported. The 
Government had often delayed so much 
that not only tile production was im-
paired but the third phase of expan-
sion was also delayed by one year. 
Whereas Government want to establish 
new factories based on tile new techni-
que of naphtha, why can they not see 
that adequate facilitie&--«loup o~ 
exchange and enough encouragement-
are given for the development of eba 
e:ldstine factorl_, This has not heeD 
dOlle. 
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Shri C. Subramaniam, the Minister 
for FOOd & Agriculture. told this House 
that we would not be able to meet 
even 50 per cent of our demands in 
the Third Five-Year Plan. It that is 
the case. I do not know what will b. 
the fate in the Fourth Plan. This \I 
going to affect the Fourth Plan also. 

Our consumption is ao low aDd I do 
not know on what basis this demand Is 
calculated. i.e .• the aggregate quautity 
we require in the Third and Fourth 
Five-Year Plans. Revealing statisties 
bave come in this respect trom the 
F.A.O. and other aource.. In Denmark 
the per acre yield of wheat is 4.130 lb •. ; 
in Japan it is 2,740 lbs. whereas in 
India it ia only 850 Ibs. I have got 
eome figures for rice production also: 
Italy 8.240 lb •. per acre: Japan 2.800 
Ills.: China 1.600 Ibs. whereas in India 
it Is only 900. This is the result of 
our having the lowest amount of ferti-
ljaer consumption in OUr agriculture. 
The consumption in Japan is 233.59 
kilos per hectare whereas in India it 
is only 3.17 kilos. There i. such a """t 
difference I How lone will the Govern-
ment take. how many FivcYear PlalUl 
will the Government require, to raise 
our standard Of consumption of ferti-
liser in agriculture. to the level of at 
lea..t countries like China. For that 
the Government must not only have 
plans but must also lee to it that they 
are not mere paper plans but are pJans 
which can be implemented-the re-
lOurre. and other facilities must be 
there. In this connection I want to 
raise one more point, which is very 
Important. i.e .• about foreign ""l1abo-
ration. The Government has said in 
the statement that this i. out of ques-
tion. although the Minister denied the 
other day that they haVe complete!y 
burled the idea Of having any toreien 
collaboration. I want to know from 
the Government what step. have been 
taken to have collaboration with other 
rupee countries which haVe ·)/ferel! 
themselves without even our askine 
fOr that; tor Inllance. I have learnt thaI 
tile Soviet Unioll and Rumania-both 
011 reftning countri_which know thr 
technique of naphtha In fertililer pro-
ductloo haVe oIl'ered th_lves not 

only for fertiliser production but lID 
set up a complete petro-chemical com-
plex in India. I would like to know 
whether the Government have taken 
any decision on this and if not. when 
the Governmenl is likely to take • 
decision. 
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Mr. bepatJ-Speaker: Haw JODI 
would the hOD. Minlster take for repl7T 

The Minister of Petroleam aDd a..-
mlea1s (Shrl BamaJan Kablr): I 
would have liked half an hour. Since 
the Prime Minister Is making a .tate-
ment at 3.30, I may be called after 
that. 

Shri Oza (Surendranugar): We ..... 
all gra tetul to the hon. Mover of tb. 
motion for raising n discussion on thA. 
very important subject. All of u. very 
well realise the importance uf chemica! 
fertlllsen to increase our agricultural 
production. This hardly require. jQ 
be .,mpbasised. 

We all know that the per aere yield 
increase in some countries, to whlcb 
reference was made by lOme hon. 
Members, was mainly duo to the use 
of chemical fertilisers. We know that 
in tho US by the USf' of these fertili-
sers they have stePped up their pro-
duction twice over in a very sbort 
time. I have been feeling that tbe 
gr('atcst deterrl'nt to the productiOD 
and supply of chemical fertiliser. iJl 
this country I. PI. 480. J know that 
this Ministry is very eager to produeo. 
mor., fertililler. and allo to import 
mor., of It. The biggest and only hin-
drance Is the paucity at foreign eJ!-
h n~e not only for Import of fertla-
ler. but allo for produetlon of clIe-
mical fertilis .... here for which ". 
require Rome ImporlA!d romponenti. 
That Is the main obstacle. If sulllel-
t'nt foreign exchan", had been givea 
to thil Mlnist..,., J IIJn oure the pro-
blem would hln been solved lonl 
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[Shri Oza] 

ago. But be s~ we have been able 
to go on imporling large quantities of 
food grains and simply because We have 
not to pay for it in foreign exchange 
but in rupees, I think we have been 
a bit complacent about the production 
and supply of fertilisers to our agri-
culturisls. I wish Government had 
assigned top priority to production of 
agriculture here. Unless we do that, 
I am afraid we are not going to be free 
from so many of the maladies we are 
liIuffering from on our economic front 
now. Not only will we not be able 
to self-supporting in regard to food-
grains, but We will not also not be 
able to make rapid strides in terms of 
industrial growth and develop our 
~ nt y industrially unless our agri-
cultural base is made very sound and 
the per acre yield not only of food-
grains but of agricultural products 
,enerally goes uP. 

11.59 hn. 

[SaRI 'l'IuRUMA .... RAo in the Chair] 

I wish the FinanCe Ministry was also 
represented during this discussion, be-
cause I am afraid the blame does not 
lie at the door of this Ministry Vlhich 
i. facing this motion. The Finance 
Ministry comes into the picture, and 
in consultation with that Ministry, 
we shOUld find out what are the diffi-
culties in releasing sufficient foreign 
exchange both for import of fertili-
ser. and for supply of necessary com-
ponents for production of f.ertllliers 
indigenously. 

Our requirements of fertilisers are 
going up and as was pointed out by 
lbe mover, the targets set for the local 
factories are nOt going up. It II true 
there are same administraUve dl1lI-
culties but I understand that one of 
the main dilllcuities i. insufllcient re-
lease of foreign exchange. I wish this 
HOuse convey. its .enle of concern and 
anxir.ty to the Finance Ministry 3nd 
to Government as a whole to lee that 
Mllllclent foreign exohange is released 
to thi. Ministry. Of couroe, I loIow 
1II.t thb MinU\rT Itself Ia Yer7 uter 

to step up production of fertiliser.. 
Unless sufficient foreign exchange iJ< 
released, I think this cry will be in the 
",ilderness and it will not be able to 
solVe the problem at all. This was 
the only point I wanted to streBII. 
OtherWise, I had nO mind to partici-
pate in this discussion. 

15 lars. 

Shrlmati Tarkesh_ri Sinha: 
have moved my amendment specifi-
cally after receiving the report from 
the Minister. My amendment reads: 

That in the motion,-

add at the end-

"and recommends that neces-
sary steps be taken to negotiate 
another international agreement 
on the lines at P .L. 480 agree-
ment, for the import of fertill"" .. 
On rUpee payment basis. It 

am happy that the Minister hu nDt 
only made us very much aware of tb. 
problem, but also given a very ~t

ed report about the productive capa-
city and bow the production pro-
grumme is going to be kept up. I 
very well appreciate the sincerity of 
tbe han. Minister and his collcague&. 
He has been trying his level belt to 
keep this programme on a very hlgb 
priority basis, and some of the mea-
sures that have been taken, referente 
to which Is also made here, are YPrT 
commendable indeed, but I have liyeD 
this amendment primarily with a ..,iew 
to analy ... the situation that is 10m. 
to arise "Is-a-"i, the demand that _ 
have to meet. 

A larle demand for foreign eK-
change has been made by Ministries 
like Petroleum and ChemlCRla Ind 
Food and Agriculture, and it 
is no secret that the require-
ment at foreign exchange for only 
one item, namely Import of tertllla ...... 
I. going to be nearly Rs. 800 ~ o es  

Rs. 776'51 crorel to be ezact. ft. 
import, of course, .. very n~  
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In spite of the production programme 
that we are going to brine into full 
....mg. we are going to produce onlY 
nitrogenou.. fertilisers. So far as 
superphosphate is concerned, We are 
not going to fulfil the tar,et, aDd "'. 
are not going to produce very sub-
stantial quantities of potuh. Pro-
bably most o! the potash will be im-
ported and there'!ore the problem of 

ei ~ exchange for import will be 
there. I wish wcll to the Minister 
who is tryin, his level best to reduce 
the quantum of foreign exchan9,e re-
quired by encouraging ~n eno  

resources to produce nit o~eno s 

fertilisers, but even this requirement 
of Rs. 800 crares is bound t" c'e"te 
a big strain on our foreien exchange 
po_ltion. 

There are not many countri"s in the 
world who produce fertilisers more 
than their own requirements and 
haVe the capacity to export them. 
I think there are only three or four 
countries including USA and Japan. 
Therefore. I have moved this amend-
ment requesting the Govemmer.t to 
go In for negotiation On • rupee 
payment basis. After all. that Is the 
way in which we can avoid this fore-
ign exchange drain. After all, this 
oannot be Ignored that e ti is~  is 
very necessary for giving a fillip to 
our agricultural prollramm... With-
out allt"icultural production our whole 
Plan base collapses. Therefore. in 
order to keep the very existence at 
the Plan, the very existence ot a pros-
perous economy. we need a IUb-
lllanlial increase in food production. 
and for that we are nOW compelled 
to walk on a very tight rope. The!'@-
fore. the only way by which L"e sltu-
lItIon can be met i. by negoliath,g 
.,me kind of rupee-payment agree-
ment like P.L.480 to import fertihsers. 
1 am sure that It we try to have such 
an agreement, the countries which are 
in a position to IUppiy fertilise ... will 
be very belpful. 

I ha"" before me the repent of the 
Canunlttee on Pertlllaen, and I f1Dd 
"at Am bas alia -.l1ICted _ 

kind of survey about the ~ ti is~  

needed by Ibis country and its pro-
duel.ive capacity. and they have also 
put forward cert·Jin Suggcstionlli. 
Their attitude ha., been one of greal 
consideration and understanding in 
respecl of this problem. 

There i. a big competition so tar ,,» 
import of fertilisers is cOllcerned. 
From the facts and figure. a\'Gilabl", 
1 find that many backwa'd coun!T1P1 
whiCh have a low base of agricultural 
production are now going in a big 
way for fertiliser program!tle and are 
having long-term arrangcml'r,ls with 
countries which are in a position ,. 
supply fertilisers. Long-term arr· 
angement primarily mea'!. that the, 
will assure themselves of continUQUli 
supply of fertilisers from tr.. coun· 
tries which enn export. 

So. it Is high time that we also 
went in for a fertiliser pr"'lrnmme ;n 
a big way by such an arrangement 
It is no use trying to pay in foreign 
exchange for these imp."ts. There-
fore. it is not only the n""d of India. 
but the need at undevelollot! countrl ... 
.s a whole to get SUpply of fertili •• rs 
On this blSi •. 

I do not want to recite t"e flgutft 
given by the hon. Minis'or, but I 
would like to point out that our can· 
.!Iumption and production prllgrammo 
of potash. e hos h t~ and nitro-
genous fertiliser. are very low. The 
world cons:umptJon of nitrogenoll!l fer-
tilizers per hectare I. 9.11 Kg. whUe 
our. is 2.56 Kg. the world consump· 
tion Of superpho.'phate per hertare i. 
8.21 Kg. while our. Is 0 B K,: the 
world consumption of pot",.h p<'r hec-
tare Is 8.79 Kg ... hi ~ our. i. 0.23 KII . 

It ;. not only necessary for us to 
have nitrogenous fertilisers. F ..... 
with the limited resourc ... at our dla-
po.al. the distribution haa beon ftIrY 
defectl.... because nO soil te.tinll I.e 
dono. and that Ia why our program_ 
has not been so llUec:essf<l! A parti-
eular loil may not need nitrollenOWl 
f.erWlIer, but It II 11_ whll. • 



Suppll/ and SEPTEMBER 22, 1l1li5 Produc1ton 01 Che- 7041 
micAI Fertili.1:er. (AI) 

IShrUnati Tarkeshwari Sinha) 

particular soil which may require 
potash. is given nitrogenous fertiliser 
and J t goes hungry Of potash. There-
fore, soil conservation and soil testing 
.ce the essential needs of any success-
ful fertiliser programme. 

The han. Minister just now inform-
ed me that Belgium has the highest 
consumptiOn of potash in the world. 
The per hectare consumjltion in Bel-
gium i. 201'93 Kg., while ours i. 
O· 23 Kg. This Is the dllTErence bet-
ween the advanced countries and us. 
Therefore, this ~ o t does not cover 
what I_ the programme that We have 
either the manlllacturing or tr.e import 
programme for potash and s ~ hos

phates which really would fulfil tho 
growing needs of our country. 

So far as intern3! di trlhution ' i. 
concerrwd. I nm very happy to hear 
that n Fertiliser Corpor"tion has come 
into existen.,e. We "pent a long time 
negotiating, p1anninJ and deliherating. 
Years Mv.' passed when theSe quar-
rels between the private sEctor and the 
public sector went on and on and su 
no programm" could be decided upon. 
After all that, WP h:lve deddcd wh,t 
will be in the private sector and what 
will be in the public sect"r. And we 
·decidNI thot we should have a Fertili-
Ber Corporation. It ShOUld have been 
.. stabUshed the day when we took 
over a large scale f"l'tiliscr produc-
tion and distribution programme. 

AI! the same, I may refer now to 
the Central Fertiliser Pcol; This 
~nt  Fertiliser Pool has mede a 
profit up-to-date of Rs. 433.5 million 
In the past. I would ask, how mueh 
of this hR.. been utilised for the pro-
m"tion of the fertiliser programme In 
this country. Hardly anylhinJl has 
been utilised. I do not mean to say 
that the amount has been wasted, bul 
it .hould have been utilised 10 pro-
vide o ~ kind of experimental basi. 
for the fertiliser production .. " in the 
rase ot the sugar cess, where, the 
money obtained throwrh the cess II 
utilised for the production of tu,ar-
... ane and .u,arcane e 8 ~h  

I would ask the hon. Minister whl 
this money could not be utilised in a 
big way towards the pre,motion of 
the .fertiliser proeramme. I would 
now request the hon. IItinister to 
gear up these resources completell 
to the production and further develop-
ment programme Of fertilisers. 

In Bthar there are rich resourees 
like pyrites, zinc and copper and sul-
phur. They are the only soureel, 
primarily tor super-phosphate. from 
which we can manufacture super 
phosphates. I would like the hOll. 
Minister to go in tor this in a big 
way. Phosphates. is very necessar, 
tor higher production of foodgraJns. 
I would request the hon, Minister to 
go in for the development of this 
pyrites and also zinc :1nd copper 
smelters, and they must be utilised 
to the full gear, sO that we shall have 
a good productiOn programme of 
superphosphates. 

Mr. Chairman: The hOn. Mem-
ber's time is up. 

Sbrimatl Tarkeshwari SiDha: I ara 
on in~  Sir. J would request the 
hon. Minister to see that the distri-
bution of fertilis(!rs should be on Lhe 
basis of. sa to say r exchange. That ii, 
if you take to the procurement pro-
gramme and take grain from the 
agriculturists, give them fertilisers \JI 
payment for that grain.  Otherwise, if 
you give the peasant some money for 
the grain, that money will be almost 
wasted and he will not utilise it. 
Therefore, I submit to the han. MiD-
ister that he should haVe an organised 
programme by which we distribute 
the fertilisers to those farmers frOlll 
whom We take the grains. ThU 
should be linked up with the medium 
of the f..rtiliser Corporation. 
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STATEMENT RE. CEASE-FIRE AND 
OTHER MATTERS. 

-'0 mf ""1tT ~ ('!if_1-

m) : ~ ~ ~  irrr .,....f'il IFf 

IPi!' t I 
aaflf 'l(m: v'lft II'i:f ;ftfOJir I it 

~  .l1'l"i' it; m .r.r.t ,;rrT I 
.ro mf ~ ~ <1'1, ill" 

~~  

De PrIme Minlster..,d IIlllialer 
of A&omlc bern (SbrI Lal Bablldur 
Sbastrl,: I place on Ihe Iable ot h~ 

House a copy at the Sccuri Iy Counc 11 
resolution dated the 20th September. 
1965, relaUng to the cunenl CDDOlCl 
between India and Pakistan-a con-
ti~ which commenced on the 5th 
August, 1965, when Pakistan launen-
ed a massive attack on India by .end-
Ing thousands of armed inlll tra 10 ... 
aeross the cease-fire line in our State 
of Jammu and Kashmir. r Plnced I,. 
(Librarv. ~e No. LT-4932/851. 

As the Han'ble Members woul4 
.... the Sec:urU,. Council had de-
rpan<led thai both Governmellli 


